12.02 hrs.

MESSAGES FROM RAJYA SABHA

Title: Message (i) regarding concurrence in recommendations of Lok Sabha to appoint two members of Rajya Sabha to
the Joint Committee on Stock Market Scam in the vacancies caused by retirement and (ii) Return without amendments of
the Finance Bill, 2002 passed by Lok Sabha.

SECRETARY-GENERAL: Sir, | have to report the following messages received from the Secretary-General of Rajya
Sabha:-

(i) '1am directed to inform you that the Rajya Sabha at its sitting held on Friday the 3rd May, 2002 adopted the
following Motion regarding filling up of the casual vacancies in the Joint Committee on Stock Market Scam and
matters relating thereto:-

MOTION

"That this House concurs in the recommendation of Lok Sabha that Rajya Sabha do appoint two
Members of Rajya Sabha to the Joint Committee on Stock Market Scam in the vacancies caused by
the retirement of Shri Prem Chand Gupta and Shri Ramdas Agarwal from Rajya Sabha and
communicate to Lok Sabha the names of the Members so appointed by the Rajya Sabha to the Joint
Committee and resolves that Shri Prem Chand Gupta and Shri Vikram Verma be appointed to the
said Joint Committee to fill the vacancies.™

(ii) "In accordance with the provisions of sub-rule (6) of rule 186 of the Rules of Procedure and Conduct of
Business in the Rajya Sabha, | am directed to return herewith the Finance Bill, 2002 which was passed by the

Lok Sabha at its sitting held on the 29t April, 2002 and transmitted to the Rajya Sabha for its recommendations
and to state that this House has no recommendations to make to the Lok Sabha in regard to the said Bill."

MR. DEPUTY-SPEAKER: The House will now take up "Zero Hour'.

i gia=< puar (Rlee) | Iureay 72y, oA & QR el & | 7ogd ®1 fagR § BT oxe qR & | §€| (Zaum)
FART e & 5 a8 & WeR @1 qa@te B s | &€ (@aum)

#t \E Al (Jieqy) @ STeas Jeiey, 9 o1 a9 @ 2 a€| (=aur)
IUTHE HEIGd [ H 39 FED! die ® g e

IqIETE HEIRH : F g AN AT SR AR & 71 9| a1 s ot 9t aRE wia *RRA| 30 wEwT S &7 =@ e



Surens "Eley : # arust ft dem &A@ gl



